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The 1st Decernbe4 2023

No. LGL,261t2022t32.- The followingAct of theAssam LegislativeAssembly

which received the assent oftre Govemor ofAssam on 22nd November, 2023 is herebypublished

for general information

ASSAM ACT NO. L)ilV OF 2023

(Received the assent ofthe Governor on 22nd Novemberr}023)

THE ASSAM SCIENCE AND TECHNOLOGY I.]NTYERSITY
(AMEIIDMENT) ACT, 2023



6500 TMASSAM GAZETTE, EXTRAORDINARY DECEMBER 08, 2023

AN

ACT

firther to ad the Assam Scienoe and technolog5l
University Ac! 2009

Whereos it is firrther expeilient ihe Assam Science and

Tecbnolory University Ac! 2009, hereinafter refe.rred to as

the principal Act in the manncr hercinafter apeadng.
It is hereby enacted in the Seventy-fourth year of the

Republic of India as follows:

(l ) This Act may be calld the Assarn Science and

Techmlog University (Amendmen0 ecl
2tr23

Assam
AdNo.
)OOI of
2013

Preamble

Short title, exrcnt
and
cornDenc€ment

Amendment of
section 3

Amendment of
section 4

Arnendment of
section 30

I

)

Q) t1 shrll luve the like e,dent as the principal
Act

(3) It sball come into force at once.

J

4

In the principal Acg in section 3, in the marginal notes

for thi words '?orvas of the Universiqf shall be

substiurted,

In lhe principal Act, in section 4,

(i) in the marginal notes, fot the word 'University"'
the words '?owen of Universiqy'' shall be

sub*itutetl;

In the priucipal Act, in section 30, in subsection (l)'
in the fourth line, in between the words "auditcd by"
and the punctuation surk o.- for the words 'a firm of
chartered Account@t Geoeral," the words "the
AccouutaDt General of Assaru" shall be substituted.

GEETAI{JALI DAS SAIKIA,
Secretary to the Govemment ofAssam,

Legislative Departrnent, Disptu.
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